IN THE CENTRAL ADMINISTRATIVE TRIBU?ALJ: HYDERABAD BENCH

AT‘HYDERAB$D

0.A.No, 1096/95 T Date of Order : 7.1.98
BETWEEN : ‘
Avula Bala Venkata Subba Reddy ; -~ Applicant,

AND
\
1., Government if Whdia, rep. by @
its Directer, (Dept., of Personrel &

. Training), Staff Selectien Cemmission.
(Seuthern Region), EVK Sampath Bulhﬂlng,
2nd Floor, College Road,

Madras,

2. Govt, of India, rep, by its Deputy
 Directer, (Dept. of Persennel & |
Training ), Staff Selectien Commission,
Now temperary camp office of the
Chief Commissiener of Customs and
Central Excise, Ial Bahadur Staa;um

Read, Basheer Bagh, Hyderabad, 1 : ‘,. Respondents.
Counsel for the Applicant ! s+« Mr,G.Ramachandra Reddy
Counsel for the Respondents e Mr.H.,R.Bevraj

CORAM 3
HON'BLE SHRI R.RANGCARATJAN : MEMBER kADNN.)

HOW'BIE SHRI B.S. JAI PARAMESHWAR : MUMBER (JUDL.)

.

X-As per Hen'ple Shri B.S,Jai Paf§ﬁeshwar, Member (Judl.) X

|
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None for the applicant. A@piicant was alsc agbsent when

. . l )_}eaﬁ:d . . .
- the OA was taken up for hearlng.l\Mﬁ.N.R.DevraJ, learned standing

counse] for the respendents ispreseht é’fi
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2. The applicant has filed this| QA for a direction to the
respondents te allow the applicant éo appeaf for persenality
test accepting the date of birth cértificate issued by the
schoel as correct and also to olrect the Respondent No-2 to
conduct the interview immediately a;ceptlng the said date of
birth certificate, '

- e I LEILT LA WIWTE WOD YUVl l‘I?l Thil= COHEE;C'CJ.OD gated

|
14.9.95., The interim erder reads a% be low 3~

"R-2 has to interview the applicant if he is in the
age as per the certificete dated 4.7,87 produced by
him yesterday and 1in case he is selected to the post
ef Inspector of Central Excd%e and Income Tax, the
order of appointment shall nét be givenrn until

further orders",

4, - The applicant will be eligible for further censideration
only if he gualifies in the persenality test., Teday the learned

' dt., 11.4,96
counsel fer the respondents pr@duced a letto;/aadressed to him
by the Deputy Direécter, Staff Selection Commissien (Southern
Region), bk@rasfstating that the apélicant had failed in the
persenality test though he was allowed to appear for the
personality test in terms of interinm order dated 14,9,95 extracted
above, Since the applicant had failed in tie personality test,
he cannot be empanelled even if he Had a case in this OA, Hence

the OA is liable to be dismissed as infructuous keeping the

other points open,

5, In the result, the OA is dismissed as infructusus,
No costs,
{rhe letter dated 11.4,96 is taken en record)
JW s
8.8, J TGAR ) _ ( R,RANGARAJ AN )
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‘“""ﬁgabcr (Judl ) ' ! Member (&m, )

N ‘.\'B\%ﬁ Dated : 7th Jaruary, 1598 ﬁw@ -
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(Dictated in Open Court)
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Cepy to:

Te

2,
3
4,

Se

7.

The Director, Dept. of Parsonnsl & Training,
Staff Selection Cemmission, Seuthern Region,
EVK Sampath Building, 2nd Fleer, Collsge Rwed,
Madras,

Director, Dept. Parsonnsl and Training, .
gtaff Selsction Commission, LalBahadur Stadium Road,
Yaghesrbagh, Hyderabad,

. ] ‘
One copy to Mr.G.Ramachandra Reddy,Advocate,CAT,Hyderabad,
One cepy te Mr.N.R.,Devraj,S5r,CGSC,CAT ,Hyderabad,

One copy to HBSJP,M,(J),CAT,Hyderabad,
One copy to D.R.(A),CAT,Hyderabad,

Cne duplicate copy,
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